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OFFICE ORDER

faqT /Date: 20.02.2024

Upon consideration of request for transfer of Shri Karan Singh, Examiner of
Patents & Designs, Patent Office, Kolkata is hereby transfetred on his own cost to

Patent Office, Delhi with immediate effect.

He will report to Head of Office, Patent Office, Delhi and continue his duties in

design section from new place of posting.

No TA/DA shall be applicable for this case.

Tk

(Hemant Sadashiv Borale)
Director, O/o CGPDTM

To:-
Shti Karan Singh, Examiner of Patents & Designs
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. IT Division, Patent Office, Delhi — for uploading on official website.
B Pay & Accounts Officer, PAO, PDTM, Mumbai.
6. Personal file of all above mentioned officers.
- Hindi section.
8. Guard file.



